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OORRIGENDA 
to 

118th Report of the Estimates 
Committee ( Fourth Lok Sabha ) 
on the Mini stry of Irrigation 
and Power. 

Page (vii), line 62, far 'Gand' 
read 'Gao ak' 

Page (vii), Para 3, ryr '(Fourth 
Lok Sabha on the 
Ministry of Irrigation 
and Power - Gandak' 
read 'II-Recommen-
dations that have been 
accepted by Government' 

Page 8, line 2 from below for 
'tmuseful' ..uwl 
'unusual ' 

Page 12, last line, for, 'plannig' 
read 'planning' 
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lNTRODUcnON 

1, the Chairman of the Estimates Committee, having been authorised by 
the Committee to submit the Report on their behalf, present this Hundred 
and eighteenth Report on action taken by Government on the reconunenda-
tiona contained in the Seventy-fifth Report of the Estimates Committer' 
(Fourth Lok Sabha) on the Ministry of Irrigation and Powe-J"""IDc' 
Project. 

2. The Seventy-fifth Report of the Estimates Committee was presented 
to the Lok Sabha on the 1st April, 1969. Government furnished replies 
indicating action taken on the recommendations contained in the Report 
on the 10th December, 1969. The Study Group 'E' of the Estimates Com-
mittee (1969-70) considered the replies received from the Ministry of 
Irrigation and Power at their sitting held on the 30tb January, 1970. The 
draft Report was adopted by the Estimates Committee (1969-70) on the 
20th February, 1970. 

3. The Report has been divided into the following chapters :-
I. Report. 

(Fourth Lok Sabha) on the Ministry of Irrigation and Power-Qandalc 
m. Recommendations which the Committee do not desire to 

pursue in view of Government's reply. 
IV. Recommendations in respect of which replies of Govemment 

have not been accepted by the Committee. 
V. Recommendations in respect of which final replies of Govern-

ment are still awaited. 

4. An analysis of the action taken by Government on the recommenda-
tions ocmtaineci in the Seventy-fifth Report of the Estimates Committee 
(Fourtb Lok Sabha) is given in Appendix. It would be observed there-
from that out of 38 recommendations made in the Seventy-fifth Report, 27 
reooJmDeDdations, i.I!. 71 per cent have been accepted by Gov~t. The 
Committee do not desire to pursue 7 recommendations, i.e. 18.5 per cent 
in view of Government's reply. The final reply of Government in respect 
01 4 recommendations i.I!. 10.5 per cent is still awaited. 

NEW DELHI: 
F~lmIary 27, 1970. 

PhoIfIIIKI 8, 1891 (Sola). 

(vii) 

M.1lIIRVMALA RAO, 
Chairman, 

Estimates Committee. 



CJlAP'tE1t t 
REPORT 

The Estimate, Committee are glad to observe that the recommendations 
contained in their 75th Report (Fourth Lok Sabha) on the Ministry of 
Irrigation & Power-Gandak Project, have been replied to by Government 
generally to the Committee's satisfaction. 

The Committee desire that final action taken by Government on the 
recommendations contained in Chapter V and further action on some of the 
recommendations contained in Chapter II may be furnished to ·the Com-
mittee as early as possible. 



CltAPTEIt It 
REcoMMENDATIONS THAT HAVE BEEN ACCEPTED BY 

GOVERNMENT 

Reconuaeadation (Serial No.1) Para No. 1.21 
The Committee note that while the Preliminary Report of the Gandak 

Pro.icct was prepared as early as in 1951, the administrative sanction to the 
Projoc:t was given only in 1962 and even after that for two or three years 
work on the Project was not started in right earnest. This delay has not 
oaly deprived the people of the command area of large benefits but has also 
resulted in manifold increase in the cost of the project. 

Reply of Government· 
The conclusion has been noted. 

[Ministry of Irrigation & Power O.M. No. 58(1)/69-DW.IV. dated the 
10th December, 1969] 

Recommendation (Serial No.2) Para No. 1.11 
The Committee appreciate the difficulties of Government in simultane-

ous execution of two river valley projects in the same State, viz. Kosi and 
Gandak and providing the needed resources in the initial stages. 

Reply of Govemment 
The conclusion has been noted. 

~ 

[Ministry of Irrigation & Power O.M. No. 58(l)/69-DW.IV, dated the 
10th December, 1969] 

Recommendation (Serial No.3) Para No. 2.12 
The Committee note ,that the estimated cost of the Project has rism 

from Rs. 52.03 crores to Rs. 149.83 erores i.e., an increase of about 185 
per cent and by the time the project is finally completed, the estimated cost 
is likely to go up still further. The Committee have noted that this huge 
increase in cost is stated to be a common feature in the case of all the major 
river valley projects in the country. The Committee feel that the economics 
of the Project get vitiated by revision of the Project estimate and the alloca-
tion of the rem>urces for different projects also gets disrupted. 

In regard to Gandak Project, the Committee feel that while rise in cost 
of land, labour and material is to some extent responsible for this increase, 
factors like subsequent changes in the designs, additions to works etc. were 
also to a large extent responsible for the increase in costs. The Committee 
feel that these factors could have been envisaged in the initial stages so that 
the necessity of subsequent changes on a large scale could be obviated. 
The Comnuttee, therefore, recommend that before a river-valley project is 
taken up for execution, the estimates for the same should be prepared after 
full examination of all aspects and necessary investigations so that the need 
for subsequent changes is avoided. 

2 
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Reply of Go ...... 
All the State Go\'etDments and the Union Territories haw beeIl request-

ed to keep in view the above recommendation so that before a River VIlJey 
Project is taken up for execution the estimates are prepared after full 
examina1ion of all works and necessary investigations so that the need for 
subsequent changes is avoided. 

[Ministry of rrrigation & Power O.M. No. 58(1)/69-DW.IV, dated the 
10th December, 1969] 

RecomiDendation (Serial No.5) Para No. %.14 
The Committee further note that there has been inordinate delay in the 

Central Water & Power Commission in the clearance of the revised esti-
mates. The revised estimates of the Project relating to Bihar Portion which 
were submitted in 1965 have not yet been cleared and in the meantime an-
other revision has become necessary. The first revised project estimates 
relating to the U.P. portion which were submitted in January, 1962 were 
cleared in May, 1967 only while in the same mon·th another revision had 
become necessary. The second revised estimates has not been cleared SO 
far. The Committee are not happy over the delay of 5 years in clearing 
the project estimates. The Committee noted a similar 'tendency in the 
case of Kosi Project also and in their 68th report on Kosi Projects, they 
have already recommended that "as and when the revised estimates for 
any project are unavoidable', the same should be examined fully and expedi-
tiously by the Central Water & Power Commission so as to aV'oid delays, 
doubts and uncertainties about execution". The Committee cannot over-
emphasisC1 the need for expeditious vetting of the Project estimates so that 
there is no delay in execution. In the interest of maximum economy and 
efficiency it is desirable to prepare properly pbased plans fOr executioc 01. 
the various components of the Project. 

Reply of Government 
Necessary instructions have been issued to the Cenual Water and 

Power Commission to keep in view the above recommendation and to issue 
suitable inl!ltructions to all concerned emphasising the need for expeditious 
vetting of the Project estimates so that there is no delay in their executioo. 

[Ministry of Irrigation & Power O.M. No. 58(l)/69-DW.IV, dated the 
10th December, 1969] 

Comments of the Committee 
It should be ensured that the Central Waler &: Power Commission 

examines fully arid expeditiof,lsly the revised Estimates. 

Retommendadon (Serial No.7) P ... No. 1.37 
The Committee note that the deliberations of the Gandak Co-ordina-

tion Committee have been useful in sorting out many difficulties and resolv-
ing difference'S with His Majesty's Government Of Nepal and that the dis-
OUIsiOR5 at the sittings of the Committee have been gune Witful. The 
Gemmiuee hope that meetings of th~ Co-ordination Cotnmlttee wouW be 
twld replarly. 



Reply of GoverDDlellt 
The Government of Bihar were requested to consider the above recom-

mendation of the Committee and to hold meetings of the Gandak Co.ordina-
tion Committee regularly. The State Government have noted the above 
recommendation. 

[Ministry of Irrigation & Power O.M. No. 58(1)/69-DW.IV, dated the 
10th December, t 9691 

Recommendation (Serial No.9) Para No. 3.%7 
The Committee would like to stress that in view of the growing and 

imperative need for irrigation for the purpose of sustained agricultural 
deve}oPJIlent in the country it should be laid down as a national policy that 
all major irrigation projects like Gandak which would result in substantial 
irrigation benefits to the people should be executed at the optimum pace 
and once an accelerated programme for its. execution is adopted, the same 
should not be allowed to suffer because of inadequato provision of funds. 
It is needless to say that delays in execution ultimately result in the esti-
mates of the project going up and people being deprived of the irrigation 
benefits in time. 

Reply of Government 
All the State Governments and Union Territories have been requested 

to keep in view the above recommendation of the Committee so that such 
major Irrigation Project<; are executed at the optimum pace and are not 
allowed to suffer because of inadequate provision of funds. 

[Ministry of Irrigation & Power O.M. No. 58(l)/69-DW.IV, dated the 
10th December, 1969) 

Reconuneadation (Serial No. 12) Para No. 3.36 
The Committee note' that Oandak Project is one of the comparatively 

'cheaperprojccts and the cost per acre of the project compares favourably 
with most of the major irrigation projects in the country. This further 
strengthens the view held by the Committee that the execution of the pro-
~ect !lhould be undertaken at the optimum pace particularly when the pro-
Ject is likely to result in groat benefits to the people of the area. 

Reply of Government 
The State Government have been requested to consider the ahovel re-

commendation and to make all efforts for completing the Project during 
the Fourth Plan itself. 

[Ministry of Irrigation & Power O.M. No. 58(1)/69-DW.IV, dated the 
10th December, 1969] 

Recommendation (Serial No. 14) Para No. 4.11 
The Committee cannot but reach the conclusion that there has been un-

useful delay in the construction of barrage and although the larget 
~ates l1.avc repeatedly been elttended. the same have not been adhered to. 
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The Committee are of the opinion that any delay in the construction of the 
barrage would be Jargely responsible for delay in giving irrigation benefits 
to the people. It will also lead to a rise in the cost of the project. They 
therefore hope that such delays would be avoided in future and work on. the 
barrage would be completed soon. 

Reply of Government 
The State Government have been requested to keep in view the above 

recommendation of the Estimates Committee and to ClOsure that the work 
on the Barrage is completed soon. 

[Ministry of Irrigation & Power O.M. No. 58(1)j69-DW.IV. dated the 
. 10th December. 1969] 

Recommendation (Serial No. 15) Para No. 4.12 
The Committee also observe from the statement of the rtpresentative of 

the National Projects Construction Corporation made before the Committee 
and from the material supplied to them tha.t delay in the finalisation of ~e 
designs and increase in the scope of work have also been partly responsible 
for delay in the construction of barrage. The Committee recommend that 
whenever a major project is taken up for execution, all the details regarding 
designs. scope of work etc. should be thoroughly gone into before actual 
work starts and no delay should be allowed to occur on account of change 
in design and scope of work. 

Reply of Government 
All the State Governments and Union Territories have been requested 

to keep in view the above recommendation of the Estimates Committee and 
to ensure that whenever a Major Project is taken up for execution a,1I the 
details regarding design, scope of work etc. is thoroughly gone into before 
actual work starts and no delay is allowed to occur on account of change in 
design and scope of work. 

(Ministry of Irrigation & Power O.M. No. 58(1)j69-DW.IV, dated the 
10th December, 1969]. 

Reoommendation (Serial No. 16) Para No. 4.20 
The Committee note that after completion, the Western Gandak Canal 

will provide irrigation benefits to more than 22 lakh acres of land in Bihar, 
U.P. and Nepal. The Committee further note that the Canal will serve 
those area in Bihar and V.P. which are economically backwa,d. The Com-
mittee are, however, unhappy to learn that progress of work on the canal 
is not according to schedule because of inadequacy of fund:; and work on 
the Sa.ran Canal had totally been stopped. Even with the proposed addi-
tional funds for the Ga.ndak Project as a whole during 1968-69 no work: on 
the Saran Canal is expected to be undertaken. 

Reply of GoTel1lmeat 
The observation has been noted. 

{MiniBtry of Irrigation & Power O.M. No. 58(l)/69-DW.IV, dated the 
10th December, 1969]. 
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Recommendation (Serial No. 17) Para No. 4.:U 
The Committee fail to understand why work on the Sa,an Canal was 

undertaken in the beginning in the Bihar portion, if irrigation benefits were 
to accrue only after the completion of the U.P. portion of the Western Canal. 
The result of stoppage of work on the Saran Canal in Bihar has been that 
an amount of R~. 5 crores has been blocked without any irrigation benefits 
for many years to come and the Government of Bihar is being required to-
spend lakhs of rupees every year for its upkeep. The Committl!e observe 
that there ha,.'i not been proper phasing of the Saran Canal and its synchr~ 
nisation with the V.P. portion of the canal. Apa,t from the fact that a 
large amount is going to be spent every year for the maintenance of the 
canal, no benefits would accrue to the cultivators who with the digging 
of the canal were expecting irrigation benefits at an early ~. 

Reply 01 GovenuDeDt 
The two State Governments have been requ,ested to draw up a co-ordi-

nated programme in consultation with the Central Water & Power Commis-
sion tor the early completion of Western Gandak Ca,nal including the Sann 
Canal. It is, however, to be noted that programme of work: for each 
season is approved by the Gandak Control Board on which both the State 
Governments and also the CW&PC are represented. Unless the work: on 
Saran Canal had been undertaken in the year 1966-67, it would not have 
been possible to synchronise its completion with the completion of U.P. 
portion of Western Gandak Canal as originally expected. In a work of 
such magnitude as Saran Canal digging has to start 3-4 years in adva,ncc of 
actual supplies of irrigation waters. 
[Ministry of Irrigation & Power O.M. No. S8(1)/69-DW.IV, dated the 

10th December, 1969]. 

Recommendation (Serial No. 19) Para No. 4.31 
The Committee regret to note that the progress of this important canal 

(Tirhut Canal) has been behind schedule 3nd the programme of providing 
irrigation from the canal has not been realised mainly because of financial 
limitations. The Committee feel that the delay in the execution of the pr0-
gramme h8rS deprived the people of districts Champaran, MuzafJarpur and 
Darbhanga, which are susceptible to drought, of irrigation benefits. 

Reply of Government 
The Government of Bihar have been requested to consider the above 

suggestion of the Estiinates Coinmittee with a view to drawing up a revised 
programme for providing irrigation benefits from the Tirhut Canal and also 
to strictly I¥lhere to the programme so drawn up. 
[Ministry of Irrigation & Power O.M. No. 58(1)/69-DW.IV, dated the 

10th December, 1969]. 

Recommendation (Serial No. 20) Para No. 4.32 
Now that the Central Government have provided funds to tbeextent 

,required during 1968-69, the Committee hope that an attempt will be made 
to complete the remaining works of the canal as soon as possible sO that 
irrigation benefits could start accruing at an early date. In view of the fact 
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that the programme of year-wise creation of irrigation potential with eftec:t 
from 1968 Kharif, which was drawn up earlier, is now out-of.-date, the Com-
mittee would like to suggest that a revised program,me for providing irriga-
tion benefits from this canal should be drawn up and strictly adhered 
to. 

Reply of Government 
The Government of Bihar have been requested to consider the above 

suggestion of the Estimates Committee with a view to drawing up a reviled 
programme for providing irrigation benefits from the Tirhut Canal and also 
to strictly adhae to the programme so drawn up. 
rMinistry of Irrigation & Power O.M. No. 58(1)/69-DW.IV, dated the 

10th December, 1969]. 

The Committee note that Dhanaha and Ghorasahan Branch Canals were 
not included in the original projects and were later on sanctioned as exten-
"on schemes. The Committee, however. note that progress of these sche-
mes have not been sa,tisfactory. The Committee fail to understand wby 
these canals could not be jncJud:!d in the framework of the original Gandu. 
Project. However, since these Extension Schemes have been sanctioned, 
they should not be allowed to drag on and action should be taken to complete 
them. 

Reply of Govenunent 
The Government of Bihar have been requested to take necessary actioll 

ta complete the Oanaha and Ghorasahan Canals of the Gandak Project as 
early as posible. 

[Ministry of Irrigation & Power O.M. No. 58(1)/69-DW.IV, dated the 
10th December, 1969]. 

Reeonunendadoll (Serial No. %3) Pan No. 4.44 
The Committee note that the work of the Nepal Power House has Dot 

been progressing according to schedule and the Power House is expected to 
start functioning only by June, 1970. The Committee hope that the Power 
House which is expected to supply much-needed electricity to Nepal, would 
be completed withlD the target date now fixed. 

Reply of Government 
The Government of Bihar have been requested to ensure that the Nepa,I 

Pow~r House of the Gandak Project is completed within the target date. 
[Ministry of Irrigation & Power O.M. No. 58(1)/69-DW.IV, dated the 

10th December, 1969]. 

:l Recommendation (Serial No. %4) Para No. 5.7 
'The Committee note that the performance of the National Projects Cons-

truellon 'Corporation, which have been entrusted with the construction of 
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the Gaodak Ba,l'Cage, has not been according to schedule in the initial stages 
and that organisational deficiency in the National Project Construction COT-
poration was partly responsible for the delay. They also note that necessary 
tmprovement has been effectd in the organisation and work has been com. 
pleted substantially and what remains to be done is very little. 

Reply of Govel'JllDeDt 
The conclusion of the Committee has been noted. 

[Ministry of Irrigation & Power O.M. No. 58(l)/69-DW.IV, dated the 
10th December, 1969]. 

Recommendation (Serial No. 25) Para No. 5.8 
The Committee observe from the statement of the representative of the 

National Projects Construction Corporation that the Corpor~ion had agreed 
to the targets although they realised that they were not likely to be fultilled. 
The Committee feel that the National Projects Construction Corporation be-
fore finally agreeing to the target dates fixed/proposed for completion of 
projects to be undertaken by them, sh~uld have pomted out the technical or 
physical difficulties involved. 

Reply of Government 
The National Projects Construction Corporation, who were requested 

10 consider the recommendation of the Estimates Committee and to ensure 
that technical and physical difficulties involved for sticking to any targets 
fixed/or proposed by the Project authorities are pointed out to those autho-
rities before finally agreeing to the target dates so fixeeJ or proposed, have 
noted the recommendation and have promised to keep it in view while 
framing programme of construction for future working seasons. 
[Ministry of Irrigation & Power O.M. No. 58(l)/69-DW.IV, dated the 

10th December, 1969]. 

Recommendation (Serial No. 26) Para No. 5.9 
The Committee regret to note that even though the letter of intent was 

issued to the Corporation in October, ]')63, many of the essential points 
were settled by the Government only in April, 1964. In order to enable 
the contractors to adhere to time-ta,rgets, such delays should not occur. 

Reply of Govenunent 
All the State Governments and Union Territories have been requested to 

keep in view the above recommendation while awarding contracts by the 
various project authorities. 
(Ministry of Irrigation & Power O.M. No. 58(1)/69-DW.IV, dated the 

10th December, 1969). 

ReeoIDIIIendadon (SerIal No. 28) Para No. 5.27 
The Committee note that most of the work of Gandak Project is being 

'Cxec:D$ed through contra,ctors and only some small items of work are being 
done departmentally. The Committee DOte that the experience of tho Oov-
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ernment is that "on bigger works where large quantwxl ,of, machinery is re-
quired to be employed, it will be better to engage contractors who have got 
the resources in their possession." 

Reply of Govel'lllDeftt 
The conclusion of the Committee has been noted. 

[Ministry of Irrigation & Power O.M. No.' S'8(l)/69-DW.lV, dated the 
10th December, 1969]. 

Recommendation (Serial No.' 29) Para No. 5.28 , 
The Committee are gla,d to be told that the machinery procured by the 

Government is fully utilised a,nd thero is no machinery lying idle for want of 
work. The Committee, however, note that in some cases there has been 
a delay of more than a year in the release of foreign exchange after the 
receipt of applications, particularly in 1965-66. Tbe Committee hope that 
such delays will be avoided in future. 

Reply of GonrDIDeat' , 
The recommendation of the Committee h~ been noted. 

[Ministry of Irrigation & Power O.M. No. 58(1)/69-DW.JV, dated the 
10th December, 1969].' 

Recommendadon (Serial No. 30) Para No. 5.29 
The Committee also note that the repairs to equipment sometimes get 

delayed due to non-availability of spare parts., They would like, suitable 
remedial steps to be taken in the matter. ' 

Reply of Government 
The recommendation of the ComI1littee has been noted and adequate 

steps have now been taken to avoid such delays in future. 
[Ministry of Irrigation & Power O.M. No. 58(l)/69-DW.IV, dated the 

10th December, 1969]. . 

Recommendation (Serial No. 31) Para No. 5.36 
The Committee note that Uttar Pradesh Project estimate of 1959 con-

tained a provision for lining of the Western Uttar Pradesh Gandak CaDal up 
to Bihar. But in the revised estimate of 1961, lining was limited to 55.5 
miles only. The Committee further note that the Chief Engineer, Uttar 
Pradesh raised the question of lining of the eDtire Uttar Pradesh Canal in 
1962 and it was only in June, 1965 (in 6th meeting of Gandak Control 
Board) that a decision to line the remaining portion of main Western Canal 
was taken. This decision has entailed an extra eltpenditurc of Rs. 298.~ lakhs 
and there were also differences in technical opinion regarding the utility of 
the lining of the canal. 

Reply of Government 
The observation of the Estimates ommittee has been noted. 

{Ministry of Irrigation & Power O.M. No. 58 (1)/69 .. DW. IV, dated the 
, ,. 10th December, 1969]. 
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R~D (Serial No. 32) Pan No. 5.37 
The Committee observe that it has taken nearly 31 ,ears to take a 

final decision on the controversy regarding the lining 0 the entire reach 
of the Western Uttar Pradesh Gandak Canal. Although it has been stated 
by the Government that there was no delay in the execution of work on 
account of delay in taking a decision on the controversy, the Committee 
note fl'om the proceedings and Agenda papers of the sittings of the Ganda,k 
Control Board that the controversy has contributed to the delay in the exe-
cution of work relating to the lining of the canal. The Committee would 
urge that deeilions on matters of such vital importance should be taken 
by the authorities in the quickest possible time so that any cha~ces of delay 
in ~ectrtion could be obviated. 

Reply of Governmellt 
The Gandak Conrtol Board has been requested to consider the above 

recommendation of the Estimates Committee and to issue suitable instruc-
tions to all concerned so that decisions on matters of such vital importance 
are ta,ken by the authorities in the quickest poSsible time. 

[Ministry of Irrigation & Power O.M. No. 58(1 )/69-DW.JV, dattd the 
10th December, 1969]. 

Recommendation (Serial No. 34) Par. No. 5.56 
The Committee feel that in a project of this nature, provision should 

bave been made itt the very beginning for river training works. They hope 
that M futute, as and When a project cYf this magnitude is taken up for exe-
cution, it would be fully investigated attd all precautions to prevent suoh 
breaches taken well in advance. 

Reply of GoVel'l8eDt 
All the State Governments and Union Territories have been requeSted to 

keep tbe above rocommcmdation in view and to ensure that as and whea a 
Project of the magnitude of Gandak is to be taken up for execution it 
is fully investigated and an precautions to prevent breaches are taken well 
in advance. 
[Ministry Of Iniption & P(1wer O.M. No. 58(1 )/69-DW.IV, dated the 

10th December, 1969,]. 

R.ecollllMlldatlon (Settal No. 35) P .... No. 5.57 
1"he Committee would also stress the need for maintaining ~ close vigi-

lance at the Chhitauni Bund site. They realise that in spite of careful plan-
ning. occasions may arise in future when due to unforeseeable circum.-
stances, it rttight be necessary to initiate measures on an emergent ba,9is. 
The COtnmittee recommend that in such circumstances, the senior official 
in direct charge of the bund should be given necessary authority and assist-
ance so that he might initiate correctiVe measures expeditiously. 

RepIt ·01 Gc-re ....... 
Tha Govertlft'lllftt ." '(J,P. wert *Plested to c0nlider the abow ,... 

mendation of the Estimates Committee and to iDUC suitable instructions to 
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ail concerned to ensure close vigilance at the Chatuni Bund site. They have 
also been requested to consider the question of giving necessary authority 
and usistance to the Senior Official 10 direct charge of the Bund 80 that 
he is in a position to initiate corrective measures expeditiously on occassions 
of e~ge!\C¥. The State GO'Ye.rt1plcnt h~ve ~ta,te4 thlJ,t preli~ ~e.
diate actipq is carried out through the Official in charge of the b\md. 
LMinistry of Irrigation & Power O.M. No. 58(1)/69-DW.IV, dated the 

10th December, 1969] . 

.Rec:om~f;tn (Serial No. 36) p .... No.6. 7 
The CommiUee note that the Oandak ProjctCt has vast irri~ation poten-

tial which, if properly utiijsed, can augment agricultural productIon consider-
ably. The Committee a,e glad to be told that the Project would lead to an 
a~r~und development of economically backward districts of Uttar Pradesh 
and BiAar which will come under the Command Area of this Project. Con-
sidering the importapce of the project in the context of agricultural aDd 
economic development of the area, the Committee would urge that the pr0-
ject should not be allowed to drag OR for aCQUiderable length of time and 
be (:oJJ,J.pleted e~pe4itiousJy. 

Reply of Govemaaeat 
~ Sta~ G(W~mmcnts of Billar AJld D.P. haye been r~que~te4 tQ9A.!l-

~ider'tbe above suggestioD. of the Estimata Committee and take suItable 
action to complete the Gand~ Project as expeditiously as possible. 
[Ministry of Irrigation & Power O.M. No. 58(l)/69-DW.lV. dated the 

10th December, 1969]. 

RecolQ.llllellAWion (Serial No. 37) ..... No,. 6.8 
As the Gandak canals would shortly provide wator for irrigation pur~ 

pos~s, the Committee would suggest that a suitable cropping pattem itt the 
ar~ should be developed. In this connection, they woold also IUUC'It 
that the Intensive Agricultural Development Project Scheme for Chru:npe-
ran dis.trict which has already been prepared by the Area ConuniasioDCr 
should be finalised so that an intensive development of the CommaAd Area 
at Gaodak Project could be undertaken without delay. 

Reply of Government 
The two State Governments-Bihar and U.P.-have been roq\J,eSt.ed to 

. cOQsider the above suggestion of the COPlmi~tee with a vi,cw to under~ 
an intcDsWe devd..opment of the ~mmand area of the Gan~ Proj~t. 
[Minis~ry of Jrrigation & Power O.M. No. S8(1)/69--DW.lV, datod the 

. 10th December, 1969]. 



CHAPTER ut 
RECOMMEND A TIONS WHICH THE COMMITI'EE DO NOT DESIRE 

TO PURSUE IN VIEW OF GOVERNMENT'S REPLY 

Recommendation (Serial No.6) Para No. 2.30 
From the resolution issued by the Government of India;, the Committee 

note U1at the Gandak Control Board was set up with a view to ensuring 
efficient,economical and early execution of the Gandak Project. The Com-
mittee also note that the Control Board machinery has been very helpful in 
resolving inter-State disputes. The Committee have also been informed tha.t 
the question of reorganising the Board with the Union Minister of Irriga-
tion and Power as Chairman is under the consideration of the Govern-
ment. 

RepI)' of Govel'lllDelll 
The proposal for reorganising the Gandak Conrtol Board has been 

dropped (as has &).ready been communicated to the Committee at the time 
of factual verification). 
[Ministry of Irrigation & Power O.M. No. S8(1)/69-DW.IV, dated the 

10th December, 1969]. 

Rec:oDUDelldatlon (Serial No.8) Para No. 3.l6 
The Committee note that although the Gandak Project was taken up for 

execution in 1962-63 and the Govt. of India agreed to provide cent per cent 
earma,rked loan assistance for the project in August, 1963, the project 
has continuously been suffering from dearth of funds. The Committee note 
that except in 1964-65, in none of the years, the requirements intimated 
by the State Govt. were provided with the result that the pro~ress of the 
project has been behind schedule and the target of providing irrIgation from 
Kharif, 1968 has not been achieved. The position has been particularly 
unsatisfa.ctory in 1967-68, when against an amount .of RI. 13.25 crores 
recommended by the Working Group to be given as loan for the project, 
only a sum of Rs. 6.80 crores was provided. The result was that the 
work had to be stopped due to shortage of funds, leading to its abrupt dis-
continuance. While realising that the Central Government have its own 
financial limitations, the Committee ca,nnot but reach the conclusion that 
there was lack of proper co-ordination between the Centre and the State 
concerned, and no timely intimation was given by the Central Government 
to the State authorities about its inability to provide funds to the extent re-
quired. As matter stood, the State Government concerned ~eared up its 
ma,chinery to complete accelerated programme of work amounting to Rs. 18 
crores, obviously on the assumption that funds to this extent would be forth-
coming. The Committee cannot too strongly emphasise the need for main-
taining an intimate rapport with the State authorities concerned in regard 
to allocation of funds for projects which have already been cleared by 
the CentraJ. Government for execution with Central assistance. They ho~ 
that the quantum of assistance to be provided to the State Government will 
be settled and intimated to them well in advance so 8S to assist them in proper 
phasing and plannig the work programmes. 

12 



13 

Reply of Govemmeat 
Though the outIaly for the Gandak Project wa,s to be provided as cent 

per cent earmarked loan assistance by the Cenrtal Government, it was to 
be provided within the agreed total Plan of the State which consists of 
State resources and the Central asslsta,nce. Any reduction in the Slate re-
sources or the Central assistance would naturally affect the outlay for the ear-
marked Project also. In Feb., 1967, the quantum of Central assistance for 
the year 1967-68 to Bihar was indicated as Rs. 43 crores. A C.:ntral team 
he-aded by the Planning Adviser discussed th~ Annual Plan 1967-68 with the 
State Government officials in May, 1967 at Patna and it was indicated in 
July, 1967 that the total outlay for Bihar Annual Plan would be Rs. 66.36 
crores inclulding a sum of Rs. 47 crores being Central assistance. Within 
this outlay an outlay of Rs. 14.12 crores wa,s approved for irrigation pro-
gramme and within this it was possible to provide Rs. 6.8 crores only for 
&he Gandak Project. The reduction in the outlay during 1967-68 was 
mainly on account of reduction of State resources which was principally 
due to the decision of the State Govt. to abolish land revenue from the 1st 
April 1967. The approved outlays for various projects are known to the 
State Government's officers during their discussions with the Planning Com-
mission though confirmation of this in writing is done later. 

The Gandak Project being a State Plan Scheme, if the State Govern-
ment were keen on securing a larger outlay for that Project, they .could 
have attempted to find additional funds by suitable adjustment within the 
approved Plan outlay. The Central assistance for the State Plan Schemes 
was and continues to be distributed among the States on the basis of objective 
criteria and it will be appreciated that it is not possible to give exceptional 
treatment to a particular State in respect of a particular project. The 
Centra,l assistance for th~ Gandak Project has to be looked at as a part 
of the overall scheme of Plan financing and not in isolation as one of 
State's outlay. The resources position at the Centre did not permit any 
a,dditional assistance being provided to the State beyond the total amount 
that bad been agreed to for the State Plan during 1967-68. 

Government share the Committee's views 00 the need for maintaining 
adequate rapport in respect of projects included in the State Plan. The 
outlay on the Gandak Project in the Fourth Five Year Plan has already 
b~'en settled in advlnce. The provision of funds for the project from year 
to year will, however, have to be decided by the Slate Governments in COD-
sultation with the Planning Commission and the Ministry of Irrigation and 
Power. Central assista,nce during the Fourth Plan period will not be identi-
fied with the Gandak Project or any other individual project or scheme. 
Assistance will henceforth be provided in block loans and grants on an over-
aU basis. However, to ensure that the State Government provided ade-
qute fuods for the Project, the outlay for the Gandak Project will be ear-
marked so that any short-faU in expenditure would ~otai1 proportionate re-
duction in the Central assistance. 
{Ministry of Irrigation & Power O.M. No. S8(1)/69-DW.IV, dated the 

10th December, 1969]. 

RecolJHllelldation (SerIal No. 10) Para No. 3.l8 
The Committee, therefore,· recommend that in view of the fact that 

Oa,ddaK Project is in an advanced stage of completion and can give imme-
diate ittigatiOD benefits, top priority should be given in the Fourth ~ 
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for its early and speedy completion. They would like that al1 efforts are 
made for completing the project during the Fourth Plan itself. 

Reply of Government 
The State Government have been requested to consider the above re-

commendation and to make all efforts for completing the Project during the' 
Fourth Plan itself. 

[Ministry of Irrigation & Power O.M. No. S8(1)/69-DW.IV, dated the 
10th December, 1969]. 

Recommendation (Serial No. 11) Para No. 3.29 
The Committee are glad to note that for the year 1968-69, the financial. 

requirements of the Gandak Project are being met in fuU and as again_ 
the requirement of Rs. 21 crores, intimated by the State Governments, aD 
amount of Rs. 20.50 crores is being provided. The Committee note that 
thh also includes an amount of Rs. 8 crores which is peing provided IS 
special assistance. The Committee hope that this policy of providing ade-
quate finance for the execution of the Project by providing special assista.nc:e 
if necessary, will be sustained in the next few years also so that the tarFt 
of completing the project during Fourth Plan period may be achieved. 

Reply of Government 
Since all the Central as~istance for the Fourth Plan has been allocated' 

on the basis of the formula approved by the National Development CouacA. 
the provision for irrigation projects has to be made within the approved' 
State Plans Central assistance to the State Governments will henceforth be 
in the fonn of block Joans and grants, no part of it being relatable to 8DJ 
particular Scheme or Head of Development. However, to ensure that the 
State Government provided adequate funds for the Project, the outlay for 
the Gandak Project will be earmarked so that any shortfall in expenditure 
would entail proportionate reduction in the Central a,sistance. The States 
have considerable latitude in making inter se adjustments between sectotal 
outlays and the Government of Bihar may, if they want to step up the 
oullay on the Pro.iect in any year, provide Jarger funds for Gandak Project 
in consultation with the Mimstry of Irrigation & Power and the Planninl 
Commission. . 
[Ministry of Irrigation & Power O.M. No. 58(1)/69-DW.IV, dated the 

10th December, 1969]. 

Recommendation (Serial No. 21) Para No. 4.35 
The Committee note that the survey work of the Nepal Western Canal 

bas been completed and the matter will be pursued further at .. 
next meeting of the Gandak Co-ordination Committee. They also note that 
the Canal would irrigate about 25,000 acres within the Nepal Territory 
over and above the area 40,400 acres Gross Command Area mentioned ia, 
the Agreement. The Committee further note that according to tbe. Agree-
ment between His Majesty's Government of Nepal and the Oovernmen.t of 
India executed in 1964 this canal is to be completed, as far as POS:llbie. 
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within one year of the completion of the barrage. Since the barrage is now 
e.q>ected to be completed by March, 1969, the Committee hope that 
~ly steps lor the finalisation of the alignments of the canal and its execu-
tion would be taken. 

Reply of Govenunent 
The finalisation and execution of Nepal Western Canal is dependant 

upon the decision on the proposal of H.M.G. of Nepal for irrigation of an 
additional area of about 65,900 acres in the Marchawar area from this. 
Canal. The Feasibility Report of the proposed extension of the Nepal Wes-
tern Canal is still under consideration. 
[Ministry of Irrigation & Power O.M. No. 58(l)/69-DW.IV, dated the 

10th December, 1969). 

Recommendation (Serial No. 33) Para No. 5.55 
The Committee note that although there' have been repeated attacks by 

the river at Cbbitauni Bund for a considerable period and breaches bad 
taken place in tillS bund as early as 1958, no provision had been made for 
river training works until 1966. They: note that four -spurs have already 
been constructed to hold the river at Its present place and an expenditure 
of Rs. 3i crores has already been incurred and another Rs. 1 crore would 
be required for strengthening these spurs. The Committee hope that with 
the conc;truction of these spurs it would be possible to prevent the river 
from attacking at various points of alignment of tbe canal. 

Reply of Government 
The above observation of the Estimates Committee has been brought to 

the notice of the Government of Uttar Pradesh. The State Government 
h:we stated that with the construction of four spurs and one retired band 
tL. ......... "..;lIcy 01 tu~ fiver LO attaCK Ule Western side has been controlled. At 
present the tendency of tbe river is to swing to the other side slightly. On 
the completion of the above works it is hoped that the Gandak Canal align-
ment will be fully protected. 
[Ministry of Irrigation & Power O.M. No. 58(1)/69-DW.N, dated the 

10th December, 1969]. 

Recommendation (Serial No. 38) Para No. 6.9 
The Committee are glad that for 1968-69, the Central Government have 

granted assistance outside the State Plan for seven projects including Gandak 
Project. The Committee hope that this policy of granting financial assis-
tance outside tht! State Plan for major projects of national importance. will 
be continued in future years also. 

Reply of Govunment 
Since all the Central assistance for the Fourth Plan has been allocated 

on the basis of the formula approved by the National Development Council. 
the provision for the Irrigation Projects has to be made within the approved 
Sl<1'''' 1 "ub. Cl,;hltai ii",:,.,lliU..:e LU , .. ..: ::),aLc Governments will henceforth 
be in the form of block loans and grants, no part of it being relatable to 
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8IIy particular Scheme or Head of the Development. However, to ensure 
that the State Government provided adequate funds for the Project, the 
outlay for the Gandak Project will be earmarked so that any 'shortfall in 
expenditure would entail proportionate reduction in the Central assist.aru;:e. 
The States have considerable latitude in making inter se adjustments bet-
ween sectoral outlays and the Govt. of Bihar may, if they want to step up 
the outlay on the Project in any year, provide larger funds for Gandak 
Project in consultation with the Ministry of Irrigation and Power and the 
Plannin, Commission. 
[Ministry of Irrigation & Power O.M. No. 58(l)j69-DW.lV, dated the 

10th December, 1969]. 



CHAFfER IV 

RECOMMENDATIONS IN RESPEcr 01" WHICH REPLIES OF 
GOVERNMENT HAVE NOT BEEN ACCEPTED BY TIlE COMMllTEE 

- NIT.. -
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CHAPTER V 
RECOMMENDA nONS IN RESPECT OF WHICH FINAL REPLIES 

OF GOVERNMENT ARE STILL AWAITED 

R~mmendation (Serial No.4) Para No. 2.13 
The Committee furtller suggest that the reasons for the enormous in-

creases in the estimates of most of the river-valley projects in the country 
should be examined fully by the Govemment and steps taken to avoid in-
creases of such dimensions in future. 

Reply of Government 
A further communication will follow in respect of this recommendation 

[Ministry of Irrigation and Power O.M. No. 58(1)/69-DW.IV, dated the 
10th December, 1969.] 

Comments of the Committee 

Reply of Government awaited. 

Recommendation (Serial No. 13) Para No. 4.10 
The Committee note that the Gandak Project includes as one of its 

major components the construction of a barrage on the river Gandak at an 
estimated cost of nearly Rs. 1780.96 lakb. The Committee further note 
that when work was started in December, 1963, the barrage was scheduled 
to be comp1etc:d by June, 1967. This target date was subsequently revised 
to June, 1968 which has further been revised to December, 1968. Work 
on the barrage is now expected to be completed by March, 1969. The 
Committee further note that during none of these years the progress of work 
on the barrage has been according to schedule. 

Reply of Govel'lUllent 
The State Government have been requested to keep in view the above 

recommendation of the Estimates CommIttee in regard to the work on the 
Gandak Barrage and to ensure that the work on the Barrage is completed 
soon. 
[Ministry of Irrigation & Power O.M. No. 58(1)/69-DW.IV, dated the 

10th December, 1969]. 

Comments of the CollUlliUee 
The Committee may be informed if the work of the Barrage has fince 

been completed. If not, the time when the same is likely to be completed and 
rell30rtS for delay may be intimated. 

RecollUDftlClation (Serial No. 18) Para No. 4.21 
The Committee strongly urge that phased programme of work for the 

early completion of the Western Gandak Canal including the Saran Canal 
should be prepared and necessary funds provided so that as soon as the 
V.P. portion of the Canal is ready, irrigation benefits might accrue to the 

18 
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people of the area. Steps should also be taken to advance, the target of 
completion of U.P. portion earlier than 1971-72 in view of the importance 
of the Canal. The Committee hope, as promi,ed by the representative of 
the Ministry of Irrigation and Power, the Central Government would soon 
hold a meeting wIth the representatives of the State Governments of Bihar 
and U.P. and prepare a co-ordinatcd programme of work in this project. 

Reply of Government 
The two State Governments have been requested to draw up a c0-

ordinated programme in consultation with the Central Water and Power 
Commission Ior the early completion of the Western Gandak Canal includ-
ing the Saran Canal. 
[Ministry of Irrigation &. Power O.M. No. 58(1)/69-DW.lV, dated the 

10th December, 1969]. 

Comments of the Committee 
The Committee may be furnished with a copy 01 the co-ordinated pro

gramme drllwn up by the State Governments of V.P. and Bihar and details 
of concerted action taken for the timely implementation of the programme. 

Recommendation (Serial No. 27) Para No. 5.18 
From the material supplied by the Mini,try the Committee observe that 

Shri M. S. Ramaiah was awarded contracts for the construction of three 
works but in none of these the progress was according to schedule and all 
the three works were withdrawn from him. . Since there is litigation pend-
ing in the Court between Shri Ramaiah and tbe Government of Bihar, the 
Committee would not like to make any comments about the merits of the 
case. The~ would however like to emphasise that before awarding contracts 
to any individual contracters or firms, their antecedents, past performance, 
technIcal and financial capacity to do the job, etc. should be fully jnvesti-
pted so that there may not be any hold up of work resulting in avoidablo 
losses due to delay in execution. 

The Committee would like to be apprised of the final outcome of tho 
arbitration proceedings and the court cases relating to this matter. 

Reply of Govemmeat 
Fmal replies are awaited from the Government of Bihar. 

[Mioistry of Irrigation & Power O.M. No. 58(l)/69-DW.IV, dated the 
10th December, 1969]. 

Commeats of the Committee 

Final reply of Government is awalted. 

NEW DELHI,' 
Felnuary 27. 1970 

Phalguna 8, 1891 (Saka). 

M. THIRUMALA RAO, 
CIullmuIn, 

EJlimates CommiUee· 



APPENDIX 

(vide Introduction to Report) 

A.nalysis of the action taken by Government on the recommendations conJoined' 
In the 75th Report of the Estimates Committee (Fourth £Ok Sabha). 

1. Tota) nllmb. r dr, c( mm r.c'; I j, r~, 

2. Recommendations which have been accepted by Government 
(vide recommendations Nos. 1, 2, 3, 5, 7, 9, 12, 14, 15, 16, 
17. 19, 20,22, 23, 24, 25, 26, 28, 29. 30, 31, 32, 34, 35, 36, 37 
included in Chapter II) 

Number 
Percentage to total . • • 

3. Recommendations which the Committee do not desire to 
pursue in view of Government's reply (vide recommendations 
Nos. 6, 8, 10, 11,21,33,38 included in Chapter III) 
Number 
Percentage to total • • 

4. Recommendations in respect of which replies of Government 
have not been accepted by the Committee • • 

5. Recommendations in respect of which final replies of Govern-
ment are still awaited (vide recommendations Nos. 4,13,18,27, 
included in Chapter V) 

Number .' 
Percentage to total 

20 

38 
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Pahar Oanj. Ncw Dolbi. 
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28. The Central News ~. 15 37. Bookwell, 4, Sant Naran- 96 
23/90. Connaupt ace. kari Colony, Kinpwa1 
Now Delhi. Camp, DeIhl-9. 

19. The Englilb Book Store, lO MANIPUR. 
7-L, Connauaht arcu.. 

38. Shrl N. Cbaoba Si~ 77 New Delhi. 
News Alent, Ramlal Pa 

30. Labhml Book Store, 42- 23 High School Annexo. 
Municipal Market, Janpatll. Imphal. 
New Delbl. AGENTS IN FOREIGN 
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31. Jayana Book De~ ~ 
ment Department, The 

60 Ht. Commision oflndia. 
~aKuan, I In a House, Aldw,cb, 

ow DeIhl. LONDON, W.C.-l. 
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